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9») 12 Rural Etactronte Tel«phone Ex- 
chang* Units have been planned for instal
lation durinn 1991-92.

(rnmsiattN^

BuMfcigs tar Poat OfRee* In Gujarat

1685. SHRI CHANOUBHAI 
DESHMUKH: Wilt the Minister of COMMU
NICATIONS be pleased to state:

(a) whether tlie Government propose to 
construct iMiiding for the post offices boated 
in Gujarat vvtiere tfiese do not exist; and

(b) if so. the details thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAKHJ):

(a) The Government have no proposal 
to construct buildings for all Post Offioes in 
Gujarat However, sid^ect to availability of 
land and funds, a need based programme 
has been prepared.

(b) Details are given in the attached 
statement.

UstofPostOficesPmposedtobecon- 
structed Gujaiat

SLNo Name of the Post OffkBS

1 2

1. Chaloda Post Office

2. Naidipur Post OfRoe

3. Kheigam Post Office

4. AmalBad Post Office

5. Chanasama Post Office

SLNo Nameof the Post OKces

1 2

6. Vasai-Dabhla Post Office

7. Bhavnagar Head Office

8. Nanpura Head Office

9. Ambawadi Post Office

10. SecL 16, Gandhinagar 
Post Office

11. SecL-21. Gandhi Nagar 
Post Office

12. Sect22.Gandhins«ar 
Post Office

13. Kapadwanj Post Office

14. Kathlal Post Office

15. VeravalHeadOfTice

16. Idar Post Office

17. Danta Ba Gadh. Post 
Office

18. Ukai Dam Post Office

19. Palanpur Head Office

20. Modasa Head Office 
Extension

21. Madvu Post Office

lEngBsH

Doordarahan Relay Oantra a« Ananla* 
pur(AJ».)

1686. SHRI GANGADHARA 
SANB>AUJ: w n  the Minister of INFORMA
TION AND BROADCASTMG be pleased to 
state:
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(a) whattwr TV  Pngrammes are re- 
lay«d from Doordarshan Rsiay Csntro sat 
up at Ananlapur (Andhra Piadash); and

(b) V not. tha masons for the monftuto 
delay in transmitting pfogrammas fttxn that 
ralayoantre?

THE DEPUTY MINISTER IN THE 
MINISTRY O F  INFORMATION AND 
BROADCASTMG(KUMARIGIRUAVYAS):
(a)Yas.Slr.

(b) Does not arise.

[Tmnsbeori^

Sate of Karpoor Aaav Sura’ wtthout 
Ucance

1687. SHRI KAMLA MISHRA 
MADHUKAR: Wilt the Mmistar of HOiUE 
AFFAIRS IM piaasad to state:

(a) whettier the Kaipoor Asav sura* 
which has taken atoHirf hundreds of fives on 
the Deepavali day in Delhi wras being sold 
withoul licence;

Oi) Vso. homrthis happened and whether 
this was due to slackness on the part of 
admlnisttaikMi and police, and

(c) how this‘SuraT was biought to Delhi 
from Ghaziabadfactoiy which is legally not 
alowed?

THE MMISTER OF STATE IN THE 
MINISTRYOFPARUAMENTARYAFFAIRS 
AND MINISTER OF STATE IN THE MINIS- 
TRY OF HOME AFFAHS (SHRI M.M. 
JACOB): (a) to (c) The DeIN Administration 
has re p u M  that no licence is required for 
sale of AyurvedM; medicine under the provi
sions of the Drugs and Cosmetics Act. The 
deaths in Delhi ware caused by the con- 
sumptKMiofaspurious drug, which hasbeen

andyaed to contain methyl alcohol, a poi
sonous substance. The spurious drug was 
bnugM to OeN fiom Ghaziabad clandes
tinely.

[EngSsU

hnprovi nt of T ataphom  Syalwn In 
Wtat Bengal

1688. SHRI HANNAN MOLLIAH: WiO 
the Minister of COMMUNICATIONS be 
pleased to state:

(a) whether the Government have re
ceived any representation for improvement 
of telephone service at Bagnan Exchange in 
Howrah district and Uhjberia of West Ben
gal:

(b) if so. the details tharecrf; and

(c) the steps taken or proposed to be 
taken by the Government in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) Yes. Sir.

(b) The rapresentation relate to the 
periormance of telephone exchanges at 
Bagnan and Uhiberia and trunk seivfees and 
STD fadUies between Cafcutta and Bag
nan.

(c) On 30.9.1991 one 128 ports C-DOT 
type electronic exchange has been commis- 
sbned at Bagnan in replacement of 100 
lines MAX-III exchange. Proviskxi of STD 
faciHty is in progress and Is expected to be 
comf^eted during 1992. Most of the trunk 
traffic between Cakaitta and Bagnan is 
passed through KelaghaL Uhiberia is having 
an electro-mechanical exchange whch is 
proposed to be replaced by an electronic 
exchange during 93-94 to improve the seiv-




